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Central Administrative Tribunal
Principal Bench

O.A.No.2440/98
M.A.No.2580/98

Memberr.l^- n ble Shn .Rj^Ahoo.ia. MpmhorrA)

New Delhi, this the 5th day of April, 1999
1- Naresh Kumar

s/o Shri Bhule Ram
r/o A-45, Vijay Vihar
New Delhi.

2. Satya Bir Singh
s/o Sh. Gopi Ram
r/o A-45, Vijay Vihar
New Delhi.

3. Yash Pal Singh
s/o Sh. Kuwar Pal Singh
r/o E-54, Harijan Basti
Kaundali
Delhi.

Vinod Kumar
s/o Sh. Phool Singh
r/o H-36B, Ward No.I
Meharauli
New Delhi.
(By Shri U.Srivastava, Advocate)""

°^^NCT Delhi, through
The Chief Secretary
5, Shamnath Marg
New Delhi.

The Director General

CTl'^rnllT ^ DefenceCTI Complex, Raja Garden
New Delhi.

The Commandant

CTI Complex, Raja Garden
New Delhi.
(By Shri Rajinder Pandita, Advocate)

O-B-D E R fOrali

Mpmhorrn

Learned counsel for the applicant states that he
wishes to seek his remedy before the Department. He
-eksand - allo„ed permission to w1thdra„ the DA. oA

accordingly dismissed as withdrawn.

(Smt. Lakshmi Swaminathany
Member(j)
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